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(b) No, Sir.

(c¢) Does not arise.

Racker 1IN STOLEN Brass BEARINGS

*639. SHRI A. C. GILBERT: Wwill
the Minister of RAILWAYS Le plea-
sed to state:

(a) wheher it is a fact that a rac-
ket with the connivance of railway
employees in respect of stolen brass
bearings with Railway marks which
were booked from Jamaipur. Rani-
ganj and other staticns of the Eas-
tern Railway and delivered at Mirza-
pur, was recently unearthed:

(b) if so, the period for which this
racket was being carried on and the
total loss incurred by the Railways
on this account till the racket was
unearthed;

(¢) the number of persons arrested
after raids were conducted and the
value of brasg recovered from each
of the persons involved in the racket;
and

(d) the measures taken to prevent
the recurrence of such rackets?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
Yes, Sir. A racket in respect of sto-
len brass bearings hooked from Rani-
ganj to Mirzapur hag come to light.
Another racket involving booking of
suspected stolen Railway property
consisting of locomotive components
in pieces from Jamalpur to Mirzapur
has been unearthed.

(b) The matter is under investi-
gation,

(e) 3 Persons have so far been ar-
rested and the value of non-ferrous
material recovered from each of the
three persons is Rs. 180, Rs. 10,000
and Rs. 20,000,

(d) The following measures are
being taken in this regard:

(i) Patrolling by armed Railway
Protection Force personnel inside
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the workshops at night and posting
of armed guards at strategic points;

(ii) Staff of the Crime Intelli-
gence Branch of the Railway is de-
puted to collect intelligence regard-
ing culprits and receivers of stolen
property, and to organise raids on
them.

(iij) Intensification of checks by
supervisory; officials.

(iv) Collection of intelligence and
raids on receivers of stolen propery
by the Central Crime Bureau of the
Railway Board,

(v) Checking of non-ferrous
material by the Government Rail-
way Police and Railway Protection
Force before its booking from
Jamalpur|Raniganj stations.

(vi) Basic security arrangements
around and inside the workshops
have been further tightened.
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T[LokaNATHAN COMMITTEE ON SMALL
ScALE INDUSTRIES

*642. SHRI PREM MANOHAR:
SHRI J. P, YADAV:
SHRI RATTAN LAL JAIN:
SHRI SUNDAR  SINGH

BHANDARI:

SHRI PITAMBER DAS:
SHRI MAN SINGH VARMA:
DR. BHAI MAHAVIR:

Will the Minister of INDUSTRIAL
DEVELOFMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be plea-
sed to state:

(a) the details of the short term
and long iterm measures that have
been suggested by the Lokanathan
Committee to increase production in
the small scale industries; and

(b) whul steps have been taken in
this regard and what are the results
thereof?]
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T[THE MINISTER OF INDUS-
TRIAL, DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
(SHRI FAKHRUDDIN ALI AHMED):
(a) The short term measures of the
Lokanathan Committee report relate
to postponement of repayment of
loans/mstalments due {o Government,
other financial institutions and the
National Small Industries Corpora-
tion, liberal credit facility, liberalisa-
tion of Credit Guarantee Scheme,
more advances by Banks to hold
larger stocks, and liberalising of terms
of Time Bills or Usance Bills, The
long term measures relate to techni-
cal assistance, marketing assistance,
holding of seminars for cooperation
between the small and large scale
unitg and public sector undertakings,
forecasting of demand for introduc-
tion of new items, equitable share to
the small scale sector in Government
orders, formation w©f consortia of
small scale units for execution of
large orders, establishment of trade
centres for exhibition of the pro-
ducts of small scale industries, im-
port of proto types, raw materials,
and fiscal measures.

(b) The Government’s policy is to
assist the small scale units in every
practicable way and aciion on the
Committee’s recommendations is be-
ing taken with this end in view.]
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